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No. RT-16025/1/2020'T
Government of lndia

l{inistry of Road Transport & Highways
Transport Section

Transport Bhawan, 1, Partjament Street, New Dethi-1'1000'l

Date: '1zth June, 2O2O

To,

The Consultant (Judicial),
Hon'bte Nationat Green Tribunat (NGT),
Copernicus Marg, New Delhi.
Emait- judiciat-ngt@gov.in

Subject: Compliance of orders of Hon'ble National Green Tribunal dated
16.03.2020 in the Original Application No. 807/2018 and 996/20'18-reg.

Sir,
lam directed to refer to the email dated 09.06.2020 from the Consuttant

(JudiciaL), Hon'ble NationaI Green Tr]bunat (NGT) regarding order dated 16.03.2020 in
0A no.807/2018 and 996/2018 and to submit fottowing status on formutation of
Vehic(e Scrapping Poticy by Ministry of Road Transport and Highways:-

i. Cabinet note on creation of eco-system for scrapping of otder vehictes for
transition to environment friendty yehictes js under consideration of the
Competent authority.

i. Draft notification to amend the Central Motor Vehicles Rutes, '1989 for inctusion
of provisions regardjng setting up, registratjon and operation of Vehicle
Scrapping Facitity is under consideration.

Enct- Eartier Status Report dated 04.02.2020.

Yours faithfutty,
' l--

J ^-'----r'
(Sudip Dutta)

Under Secretary to the Government of lndia
TeLe: 011-23357125
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The Consultant (Judicial),
Hon'ble National Green Trrbunat {NGT)'

Copernlcus Marg' New Delhr'

Emart- jlCLqiat- nstcloeov,i!

Subiect: Compliance of orders of Hon'ble National Green T-ribunal dated

il:fi:;b1;,"1;; o;iginai rpplication No' 807/2018 and ee6/2018-res'

Sir.
I am drrectcd lo refcr Io the DPCC tctLer no' DPCC / CMC'|V/2020/ 1829-

lslo a";i;.ii.iozo regardins ilon'bte NGT order dated 19 11 2019 in oa no'

iii)ri,,i-""J-ssijiots 
-ana io submlt fotto*'ng status.on formutation of

V"'f,,.f" ia.pp,"g p.lrcy oy Mrnlstry of Road I ransporl and Hrghways:'

lL

Mrnisirv ot Roao Tranlpori and HrghwaYs nds (rrculaled a oralt nole for

a;;;l ;" ;;,;"; oi 
".o 

svst"i' 'oi s<'aoornB o{ otdcl vchrcles 'or
;;;li;"- il-lnulr-on..nL friendlv vehr'tcs for intcr-MinisteriaI

i""rrii"tr" ;n 30.10.2019. The comnrents/rnputs received from various

l,tin,strics/Deoartments has becn cxamincd and finat note for Cabinet is

bernq formulated.
6r"ii Cua"trn"t lo. sett ng up. aulho''Tallon and opcration ol Vehrcle

;;;;;p*g A"i;.t has bein uploaded on MoRTH website vide letter

o",-J ,i.ro.zo'tg for p,rbhc (omrcnts' DIaft 8uidetr.res hav: b:en

*irabty aoo,l uo ': 'efc'en({' Lo oubl\' com11cnts/tnouts tormal

""i,t"*jr,o"-,. 
:o be ssueo Jndc' ihc Moto Vchrc:cs Act' 1988 after

approval of lhe Cabrnet.

Thrs is for kind info.mation.
Yours taithfuLly, 

1_
(;'d4

(SudiP outta)
Under Secretary to the Government of lndla

Tete: 011'21157125

Copy to:
Dr Siddhartha Gautam,
Dethi Pollution Controt Committee, Department of Environment,
Govt of NCT of Dclhi, 5'' Ftoor, ISBT Building,
Kashmere Gate. Delhr.l 10006.
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